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Catering at New-Delill Rallwa, 
StatiOD 

4763. SHRI TEJA SINGH DARDI : 
Will the Minister of RAILWAYS be 
pleased to state : 

(8) whether Government bad dec,ded 
tbat eaoh eatablo i.e. pur; aDd sUbzi/t.a 
etc. be prep3red tD new base kitcben at 
New Delhi railway station instead of at 
platforms ; and 

(b) whetber It has DOW been decided 
tbat oatables b" p -ep.noJ 00 any place at 
tbe platforms instead of new b.lse kitcben ; 
if 8;), the details thereof 'I 

THB MINISTBR OF STATE OF THB 
MINISTRY OF RAILWAYS <SHRI 
MADHAVRAO SCINDIA) : (a) and (0) On 
an esperimelltal basil, a revised pattern of 
veoding bas been iD~roduced from Juiy, 
1986 on one of tbe platforms at New 
Delbi stati:>D wbo!re special 'Y designed! 
coD!.tructed fibre gJas3 trollies are being 
utilised for' sale of selectej sna:k items 
luch 9S poorics. Aloo Subzi, Vegetable 
Pollao, Vada etc. Tbis .ystem has not 
been introduced for tea. Tills experimeD~ 

Involves cookiDI and packiog of tbe said 
items from Central Kitchen at New Delhi 
and Dot from B:lse Kitchen. The cooking 
.of these items 08 tbis platform bas been 
liveD up. 

Pre-FUght Medical Cbeek up of Crew 

4764. SHRJ BANWARI LAL 
BAIRWA : Will the Mioister of CIVIL 
AVIATION be pleased to state: 

(a) whetber l~dlaD Airlines is taking 
striogent steps with regard to pre-f1ilht 
medical cbect up of all flying crew; 

(b) if so, wbetber any ftying crew hal 
been. found violat.ba tDe relIes regarding 
cOalumptlOD of alcobol prior to taklDI 
the cbarle of aD), JDdiaD Airl iDe' lilbl ; 
aod 

Cc) if so. tbe details tbereof aDd tbe 
Durr.ber of a_ detected dorin. tbe lalt 
,W~ lear. , 

THE MJNISTER OF STATE OP THB 
MINISTRY OF CIVIL AVIATION (SHRI 
JAGDISH TYTLBR) : (a) to (c) Yes. Sir. 
From 19'7 to 1979 four cases bAd beea 
detected. In ODe case tbe lervices of tbe 
pilot were terminated 'lnd in two other 
cales. pun isbment like Sf oppaae or incre-
mont aDd ro.:!uction in sal3ry were imposed. 

Durinl the last two years there hal 
been no violation of rules regarding COD-
sumption of alcohol. This does Dot include 
ca~e, under Investigation. 

GeneratIng Sets at Chola Thermal 
Power Sta 1100 (C. R.) 

4765. SHRI BALASAHBB VIK.RB 
pATIL : 
SHRI V.N. GADOIL : 

Win the Minister of RAILWAYS be 
p'elsed to state: 

(a> whether there is any prop()sll to 
set up two generatIng sets of 60 MW eacb 
as replacement of the olj generating sets 
at Choll Thermal Power Station (Central 
Railway) near Kalyan 0' tbe outskirts 01 
Bomb1y to meet the Ceo ral Railwa,'. 
power requircm eots ; 

(b) if so, wben tbe proposal is libl, 
to be finaii.ed and implemented; 

(c) if oot. bow tbe Rail ways propo. 
to meet tbe growioa demand of power'" 
tho Central RaIlway wben the prelenl 
generatiog sets are leneratiog between 20 
to 3S MW or power; and 

(d) whether Government of Maharasbtra 
bas offered to purcbase a~y excess ICDera-
tion by sucb blab capaCity s~ts when .. t 
up 7 

THB MINISTER OF &TATB OF THB 
MINISTRY OF .RAILWA YS (SHRI 
MADHAV.R.AO SCINDIA) : (a) No Sir. 

(b) QUCllioD does not ari ... 

(c) The requirement of Rail"'a, is pro-
posed to be met from ttl.: M4Dara.btra sea,. BJccttiGitJ Board. 




